
CENTRAL ADMINISTRATIVE TRIBUNAL 
8ANGALORE BENCH 

Commercial Complex (BDA) 
Indiranagar 
Bangalore - 560 038 

Dated: 

APPLICATION NOS. 1538, 1562,, 1691 to 1751/88(0 

.picants 	 Respondent 

Shri C.M. Hoogar & 62 Ore 	 V/s 	The Deputy Director, CGHS, Bangalore 

To 

1. Shri C.M. Hoogar 
Pharmacist 
Central Govt, Health Scheme 
Dispensary No. 9, Gangenahalli 
Bangalore - 560 032 

2, Shri V. Pichandi 
Lower Division Clerk 
Central Govt. Health Scheme 
Dispensary No. 9, Gangenahalli 
Bangalore - 560 032 

Shri K.S. Prasad 
Pharmacist Grade - I 
Central Govt. Health Scheme/ 
Stores Section 
Office of the Deputy Director 
.Jayanager turd Block 
Bangalore - 560 011 

Kum B.R. Padma 
Female Attendant 
Central Govt. Health Scheme 
Dispensary No. 3 
Basavanagudi 
Bangalore - 560 004 

S. Shri 3sisimha - 
Packer 
Central Govt. Health Scheme Stores 
Office of the Deputy Director 
ayenagar turd Block 
Bangalore —560 011. 

6. Shri Mahendra Kumar 
Ler Division Clerk 
Central Govt, Health Scheme 
Dispensary No. 3, Basavanagudi 
Bangalore - 560 004 

7. Smt Akkayamme 
Female Attendant 
Central Govt. Health Scheme 
Dispensary No. 6, Jayanagar 
Bangalore - 560 011 

Shri D. Raghuramaiah 
Safaiwala 
Central Govt. Health Scheme Main 

Office - 
Office of the Deputy Director 
ayanagar IlIrd Block 
Bangalore— 560 011 

ShriH. Muniawamy 
Safaiwala 
Central Govt, Health Scheme 
Office of the Deputy Director 
:3ayanagar III Block 
Bangalore - 560 011 

10. Shri K.A. Raghuñath 
Pharmacist 	 - 
Central Govt. Health Scheme stores 
Office of the Deputy Directot-
Jayenagar 'III Block 
Bangalore - 560 011 	 . .... 

Shri M.S.K. Math 	 . 
Pharmacist Grade  
Central Govt. Health Scheme Stores 
Office of the Deputy Director 
ayanear III Block 
Bagalore - 550 011 	. •- 	. 	- 

Smt G.V. Jayalakshmi 
Central Govt. Health Scheme 
Dispensary No. 6, 3ayanagar 
Bangalore'-  560 011 



a 

4 

Shri 3. ft 
Pharmac at Grade - I 
Central Govt. Health Scheme 
Dispens ry No. 6, 3ayanagar 
Bangalo e— 560 011 

Shri T. fluralikriahnafl 
Pharma ist Grade - I 
Centra Govt. Health Scheme 
Dispen ary No. 6, Deyanagar 
Bangal xe - 560 011 

Smt Sa aswathy 
Female Attendant 
Centr 1 Govt. Health Scheme 
Dispe.sary No. 6, 3ayanagar 
Banga ore - 560 011 

Smt V Punitha 
Lower Division Clerk 
Centr 1 Govt. Health Scheme Main Office 
Of fic of the Deputy Director 
3aya agar III Block 
Bang lore - 560 011 

Shri Prakash Shetty 
Lowe Division Clerk 
Cent al Govt, Health Scheme 
Die n9ary No. .6, 3ayanagar 
Bang lore - 560 DII 

Smt P. Manorama 
Sta f Nurse 
Central Govt. eelth Scheme 
DisjsaSary No. 6, 3ayanagar 
Banaiore - 560 011 

19, Sr V. Arinugam 
Ch kidar 
Can ral Govt. Health Scheme 
Di pensary No. 4 9, Ulsoor 
'Begalore - 560 008 

20. Sh i Siddaramaiah 
Pen 
Ce tralGbvt. Health Scheme 
Di pensary No. 3, Basavanagudi 
Be oalore - 560 004 

21.. SmB.N. Vedavathi 
Ayirvedic Pharmacist. 
Ce,trel Govt. Health Scheme 
Diispenaary No. 39  

ts
oalare 
avanagudi 

- 560 004 

Smt L. Sucifla 
Pharmacist! 
Central cofrt:Health Scheme 
Dispen8arNo. 3 
aesavanagtédi 
Bangelore - 560 004 

Shri.9.G.ISeSth8ma Sastry 
PharmacLS 
Central ovt. Health Scheme 
Dispenaay No. 3 
Basavanaudi 
Bangalor - 560 004 

Shri G.0 Suröeh 	- 
Pharmacist 
Centralovt. Health Scheme 
Dispenery No. '3 	- 
Basavanagudi . 
Banga1oxe - 560 004 

Shri P.. Shirthady 
Pharma4at 
Central J Govt. Health Scheme 
Diepanary No. 5 
Rajajinagar 
Bangalore - 560 010 

26, Shri G.D. Naidu 
Pharmaiet 
Central Govt, Health Scheme 
Dispenary No. 6 
3ayanaar 
Bangal)ore - 560 011 

27. Shri 	Radhakrishna 
Pharmciet 
centrdl Govt. Health-Scheme 
Dispersary NO. 5 
Raj aj tñagar 
Bangekore - 560 010 

Smt L. Chandra Kantham 
Staff Nurse 
Cent8l Govt. Health Scheme 
Dispensary No,-6 
3ayaagar 
Bang lore 	11 560 0 

Shri K. Srikantba 
Phar acist 	. 
Cental Govt. Health Scheme 
Dispensary No. 2........... 
Mal]ieswaraa 
Banalore— 560003 
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Shri N. Kondaish 
Safaiwale 
Central Govt. Health Scheme 
Dispensary No. 9 
Gangenahalli 
Bangalore - 560 032 

Shri M.R. SrInivasa 
Pharmacist 
Central Govt. Health Scheme 
Dispnsery No, 7 
Sadashivanagar 
Bangalore - 560 003 

Shri I.S. Kumaraswamy 
Central Govt. Health Scheme 
Dispensary No, 2 
salle swaraa 
Bangalore - 560 003  

39. Shri U.S. Ramarnurthy 
Paon 
Central Govt. Health Scheme 
Dispensary No. 7 
Sadashivanagar 
Bangalore - 560 003 

Shri N.C.S. Rajeevalochana 
Lower Division Clerk 
Central Govt, Health Scheme 
Office of the Lputy Director 
3eyanagar III Block 
Bangalore - 550 011 

Shri D.A. Thyagaraju 	: 
Pharmacist 	 - 
Central Govt. Health Scheme 
Dispensary No. 9 
Gangenahalli 
Bangalore - 560 032 ...-- -. 

33. Shri K. Vijayachandra 
Upper Divsion Clerk 41, Shri G. Varadhan 
Office of the (puty Director Pharmacist 
Central Govt, Health Scheme Central Govt. Health Scheme 
ayanagar III Block Dispensary No. 9 

'Bangalore - 560 011 Gangenahalli 

S 

- Bangalore - 560 032 

34. Shri S. 'Venkatesulu 
Pharmacist 42. Shri B.V. Gombi 

Central Govt. Health Scheme Pharmacist 	. 
Dispensary No. 2 Central Govt, Health Scheme 

Nafleswaram Dispensary No. 9 - 	- - 

Bangalore - 560 003 Gangenahalli 
Bangalore -- 560 032 

35. Shri Ohananjaya 
 . Smt P. Naniiegali Pharmacist 

Central Govt, Health Scheme .- Dresser 

Dispensary No. 2 Central Govt. Health Scheme 

Plallaswaram Dispensary No, 6 

Bangalore - 560 003 ayanagar . 
. Bangalore - 560 011 

36, Shri I. Shivanna 
Dresser  Shri N. Shankarappa 

Central Govt, Health Scheme . Central Govt. Health Scheme 

Dispensary No. 9 Dispensary No, 6 

Gangenahalli ayanagar 

• Bangalore - 560 032 Bangalore - 560 011 

37. Smt T.S. Vani 	 45. Smt K. Satyadevi 

Staff Nurse 	 Staff Nurse 

Central Govt. Health Scheme 	 Central Govt. Health Scheme 

Dispensary No. 7 	 Poly Clinic 

Sadashivanagax 	 Infantry Road 

Bangalore - 560 003 	 Bangalore —.560 001 

46. 	Shri. Srinivasa Gotagunaki 
C/a Shri H. Basava Raju 
Advocate 	. 
PI.S.K.S. Building 
Opp $ Varadachar .Kalakshetra 
Sirux Park Road, Seshadripuram 
Bangalore - 560 020 



1 	£ 
5.h Suit M. 'Kern lamma, 

Female 1%tt ndant 
Central Govt. Health Scheme 
Diapensar) No. 9 
Cangenaha]Jl.i 
Bangalore - 560 032 

56. Sat P. Sareawathi 
Dresser 
Central Govt. Health Scheme 
.Dispensar No. 7 	..:- 
Sadashivaragar 
Bangalore —560903 

57, Shri Mura ash 
Peon 	•. 	. 
Central C ut. Health Scheme 
Diapensar No. 9 
Cangenaha ii 	. 	. 	. . 
Bangalore - 560.032 	. 

58. Suit H.A. usheela 
Lower Divtaioh Clerk 
Central Gvt. Health Scheme 
Dispensarjy No. 7 
Sadash1Lvafragar 
Bangelore - 560 003 

59, Shri 3ohn Mathew 
Pharmacit 
Central Govt. Health Scheme 
Dispensaxy No. 7 
Sedashivnegar 
8angalor - 560003 

60. Shri C. 4shava 
Pharmacist 	., 
Central. (ovt. Health Scheme 
0ispensay No. I 
InfantryRoad 
Bangalor 	560. 001 

01. Shri G.VI Reddy 
Pharmacit 
Central tovt. Health Scheme. 
Dispünea4y No. .1 
InfantryRoad  
Bangaloré - 560 001 

62. Shri 0, Jshadevj 
Lower 0iiision Clerk 
CentralGout, Health Scheme 
Dispensay No. .7 
5adashivnagar 
Bangalor - 560 003 

41. Sb i R. Venugopal 
Ph rrnacist 
Ce tral Govt. Health Scheme 
Di peneary No. 4 
Uloor 
Be galore - 550 008 

 Sh I Narasimhaiah 
Cr up '0' 
Ce tral Govt. Health Scheme 
Di pensary No. 2 
Ma leawaram 
Be galore - 560 003 

 SriS. Krishnamurthy 
0 fice Superintendent 

ntral Govt. Health Scheme 
0 fice of the Deputy Director. 
3 yanagar III Block 
B ngalore - 560 011, 

 S ri 'K.N. 3ayachandra 
L war Division Clerk 
0 fice of the Deputy Director 

ntral Govt. Health Scheme 
3 yanagar III Block 
B ngalore - 560 011 

 Sri B.N. Nanjundaswemy 
war Division Clerk 

Off ice of the Deputy Director 
Cntral Govt, Health Scheme 
3yanagar III Block 
aflgalore - 560 011 

 . 	hri Srikrishns S. 
Pharmacist 
ntral Govt. Health Scheme 

ispensary No. B 
ndiranagar 
angalore - 560 038 

3, mt Natchithiram 
taff Nurse. 
ntral Govt. Health Scheme 

ispensary No. 9 
angenahalli 
añgalore - 560 032 

54. hri'H. Veeraiah 
roup '0' 
éntral Govt. Health Scheme 
ispensary No. 9 
angenahalli 
añoelore - 560 032 



• 

Shri V. Ramakrishviaiah 
Safaiwale 
Central Govt. Heelth Scheme 
Dispensary No. 5 
80 Feet Road, Rajajinagar 
Sangalore - 560 010 

Shri H. Basava Raju 
Advocate 
M.S.K.S. Building 
Sirur Park Road. 
Sathadripuram 
Bangaloe - 560 020  

The Deputy Director 
Central Govt. Health scheme 
No. 21/2/2A 9  9th Main, 
3rd Block (West) 
3ayanagar 
Bangalara - 560 011 

Shri 'I. Vasudeva Rao 
Central Govt. Stng Counsel 
High Court Building 
Bangalore * 5.60 001 

Subject z SENDING COPIES OF ORDER PASSED BY THE BENCH 

Enclosed herewith please find a copy of the ORDER passed by this Tribunal 
in the above said applications on 30-11-88. 

ER 
SCIAL) 

Encl As above . 	 .

JE 
. 	. 	. 	. 



BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BEttH:BANGALORE 

DATED THIS THE 30TH DAY OF NOVEMBER, 1988 

PRESENT: HON'BLE SHRI JUSTICE K.S. PUTTASWAMY... 

HON'BLESHRI L.H.A. REGO 

VICE -HAI RWN 

.a. MEMBER (A) 

APPLICATION: NOS. 1538/1562/1691 TO 
J751/88. 

Sri C.M. Hoogar, 
Pharmacist, 
Central Govt. Health Scheme 
Dispensary No.9, Ganaganahalli, 
Bangalore-560 032, 

V. Pichandi, 
s/o Shri. Velayudhan, 
Aged 36 years, 
Occupation: Lower Division Clerk, 
C.G.H.S. Disp. No.9, 
Central Government Health Scheme, 
Ganganhalli, Bangalore-. 560 032. 

Shri K.S. Prasad, 
s/o Late K.S. Jots, Age 37 years, 
Pharmacist, Gr.I, 
C.G.H.S., Stores Section, 
Office of the Deputy Director, 
Ilird Block, Bangalore-560 01. 

4, Kum.B.R. Padma. D/o 
Shri B.V. Rangarao, 26 years, 

STRA7 	Female Attendant, Dispensary, 
C.,G.H.S.No.3, 

Art, 	 Basavangudi,B&flgalOre-4. 

I:S/0 Late C.H. Narasimha Jethappa, 
age 36 years, Packer, C.G.H.S. 

) / Stores Office of the Deputy 
Director, Bangalore-60 011. 

blahendra 
 S/o Late A. Eswara Rao, 
Age 31 years, L.D.C. 
C.G.H.S. Dispensary No.3, 
Basavangudi, Bangalore-4. 

7. Smt. Akkayamma B.W. 
w/oShri M. Ramappa, 
aged 40 years, Female Attendant, 

A 	 C.G.H.S.No.6, Jayanagar, 
Bangalore-560 011. 

Applicant in 
A.No, 1538/8k 

Applicant in 
A,No .1562/88 



'.4 2 son  

/ 8 Shri D. Raghuramaiah, 
S/o,  Late Komaiah, age 30 years, 
Safaiwala, C.G.H.S. Main Office, 
0/0 the Deputy Director, Jayanagar, 
Bangalore...560 011.0 

9.. Shri H. Muniswamy, 
S/o Late Hunuinaiah, Age 37 years, V I O 

 0/0 of the Deputy 
Director, III Block, Jayanagar, 
Bangalore .11. 

16 Shri K.A. Raghuaath S/o 
Shri K.Apparamaya Sastry, 
Aged 40 years, Pharmacist 
C.G.H.S Stores, 0/0 the 
Deputy Director, Ilird Block, 
Bangalore 11. 

Shri M.S. K. Math, S/o Sri, 
Shiva Basavaradhya Age 35 years, 
Pharmacist Gr.I, C.G.H.S Stores, 
0/c the Deputy Director, Ilird 
Block, Bangalore -11. 

Smt. G.V. Jayalakshmi, W/o Shri 
T.V. Ramappa, Age 27 years, 
C.G.H.S Disp. No.6, Jayanagar, 
Bangalere -.11. 

Shri J. Mani, S/o Late 
Jaganathan, Age 26 years, 
Pharmacist Gr.I, C.G.H.S. 
Dispensary No.6, Jayanqar, 
Bangalore -11. 

 Shri 1, Muralikrishnan, 
S/o,  Sri T.V. Venkariah, age 32 yearts, 
Pharmacist Gr.I, C.G.H.S. Disp.No6, 
Jayanagar, Bangalore-11. 

14, 

- 

15. Smt. Saraswathy, W/o Shri T. Surin 
yana, Age 40 years, Female Attenda 
C.G.H.S Dispensary No.6, .Jayangar, 
Bangalore .. 560 011. 

6; Smt. V. Punitha, 
- 	W/o Shri C. .Vilvamani, age 31 ye 

L.D.C., C.G.H.S Main Office, 0/c 
Deputy Director, Ilird Block, 

, 	Jayanagar, Bangalore -11. 

17:: Shri Prakash Shetty, 
S/o Sri Semaiah Shetty, 

;p Age 32 years, L.D.C. C.G.H.S. 
Dispensary No.6 Jayanagar, 

1 Bangalore -11. o A' 
Smt P. ManoramaW/o Shri 
H, Prabhakara Rao, Age 42 
years, Staff Nurse, C.G.H.S. 
Dispensary No.6, Jayanagar, 
Bangalore 560 011. 



27. 

• ..:3 	:— 

19. Shri V. Armugan, S/o Late 
V. Venkata S amy, aged 35 years, 
Chowkidar, C.G.H.S.Disp. No.4 9  
Ulsoor, Bangalore 	.560 008. 

 Shri Siddaramaiah, SJo Shri 
Puttamade Gcada, aged 33 years, 

• Peon, C.G.H.S. Disp. No.3. 
Basavangudi, Bangalore 	4. 

 Srxit, B.N. Vedavathi, W/o, 
Shri S.R. Rudrappa Age Major, 
Ayurvedia Pharmacist, 
C.G.H.S Disp. No. 3, 
Basavangudi, Bangalore 	-4. 

22, $mt. L. Sudbha, W/o Shri 
K.R. Renukhaiah, Aged 34 
Pharmacist, C.G.H.S. Disp.No.3 
Basavangudi, Bangalore —4. 

Shri B.G. Seethararna Sastry, 
S/o B. Ganesha Sastry Aged 37 
Pharmacist C.G.H.S. Disp.No.3, 
Basavangudi, BangalorE'..4. 

Shri G.C. Suresh S/o Dr G.R, 
Chandrasekhar Age 33 

Pharmacist C.G.HS. Disp:-  . No.3 
Basavangudi Bangalore 560 004. 

Shri.P.P. Shirthadly S/o Late 
s. Vasudevdpai, Aged 43 
Pharmacist C.G.H.S. Disp. No.5, 
Rajajinagar, Bangalore—lO. 

Shri G.D. tdaidu, S/o Shri 
V. Verikatswarny Naidu, 
aged31 years, Pharmacist, C.G.H.S 
Disp. No.6, Jayanagar Bangalore_Ila-. 

Shri B.M. Radhakrishnma S/c 
B.W. Muniyappa Aged 27 years, 
Pharmacist, C.G.H.S Disp.No.5, 
Rajajinagor, Bangalore 10. 

Smt. D. Chandra Kantham W/o 
Shri M. Ramaswamy Aged 33 
Staff Nurse, C.G.H.S Disp.No.69  
Jayanagar, Bangalore —II. 

Shri K. Srikantha, S/o Shri 
Kirshnarnurthy, Aged Major, 
Pharmacist, C.G.H.S Disp.No.2, 
Malleswararfl, Bangalore .3. 

30. Shri N. Kondaiah, S/c Shri, Adernaiah, 
Age major, Safaiwala, C.G.H.S Dispensary 
No. 9, Gariganahalli, Bangalore 32 

31.Shri M.R. Srinivasa, S/o Rangappa, Major, 
Pharmacist C.G.H.S, Disp. No.7, 
Sadashivanagar, Bangalore - 3. 



Shri M.S. KumaraswamY, S/o Late 
:M.K.S, Seetha.ramaiah, Major, 
C.G.H.S Disp.No.2, Malleswaratfl, 
Bangalore —.3 

Shri K. Vijayachandra, S/o Late' 
K. Ramarao, Major, U.D,C., 0/0 
Deputy Director, C.G.H1S.III Block, 
Jayanagar, Bangalore ..560 011. 

Shri S. Venkateselu, S/o Late 
Nagaiah Major, Pharmacist, C.G.HOS 
Disp. No.2. Malleswaram, B11ore-3. 

Shri Dhananjaya, S/o Chandre Reddy 
Major, Pharmacist, C.G.H.S. Disp. 

No, 2, Malleswarain, Bangalore—.3, 

Shri M. Shivanna, S/o 'Shri G. Mall 
aiah, Major, Dresser, C.6.H.S, 
Disp.No. 90  Ganganahalli, Bangalor —.32. 

Smt T.S. Vani,W/o Shri Chandrasehar 
Major Staff Nurse, C.G.H.S Disp. N .7, 
Sadashivanagar, Bangalore —.3. 

Shri V.S,.Ramamurthyl,,S/o SanipangThaidu, 
Major,Peon, C.G.H.S Disp. No.79  Sadashiva 
nagar, Bangalore—.560 003. 

Shri N.C.S. Rajeevalochana, Sb N4. 
Ranganath, Mjor, L.D.C. C.G.H.S. 
0/0 the Deputy Director, Jayanagar, 
Bangalore —11. 

40 	Shri D.A. Thyagaraju, S/o Shri D..A. 
Shetty, Major, Pharmacist, C.G.H.S 
Disp. No.9, Ganqanahalli, Bangal9re-32. 

LI 

Shri G. Varadhan, S/o Late Jaganth 
Naieker Age 34 YPharmac1st,C.GH.S 
Disp.No.9, Bangalore -.32. 

Sb 
Shri B.V. Gombi,/Shri Vittal R.N ik 
Major, Pharmacist, C.G.H.S Disp.o. 
9, Bangalore -.32. 

43. • Smt. P. Maniga1ai, 
W/o Shri P. Chandrasekhar, 
Age 38 years, Dresser, G.G.H.S. 
Disp. No.69  Jayanagar, Bangalore 

Shri N. Shankarappa, 
S/o L. Narayanappa, Aged28 year, 
C.G.H.S. Jayanagar, Bangalore-11 

Smt. K. Satyadevi9  W/o Shivadas, 
Staff Nurse, Major, C.G.H.S. Pol 
Clinic, Infantry Road., Bangalor —1. 

Shri Srinivasa Gotagunaki, S/o Lkshmama 
guraki, Major, Pharmacist, C.G.H.S 
Disp, No. 	Bangalore . 

47. 	R. Venugópal, 5/0 Late Rarnaswa 
Mudaliar, Pharmacist, C.G.H.S. 
No.40 Ulsoor, Bangalore.-8. 

p. 

 

 

, -------- -,-, 44. 
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48 Narasimhaiah, 
S/o Shri 
Major, Group 
C.G.H.S. Disp.No.2, 
Malleswaram, Bangalore..560 O3. 

49. Shri S. Krishnarnurthy, 
SI /o Late S Venkateshaba Age 52, 
Major, Office Supdt., 
Office of the Deputy Director, 
Bangalore - 1.1. 

'50. Shri K.N. Jayachandra, 
S/o ShriK. Nagappa, Age 37 
Major, L.D.C., 0/0 Deputy 
Director, C.G.H.S., BangaloreLl. 

Shri B.N. Nanjundaswamy, 
S/o Late B.Mahadeva Sastry, 
Age 37 years, L.D.C., 0/0 
Deputy Director, C.G.H.S.Jayanagar, 
Bangalore, U. 

Shri S. Srikrishna, 
5/0 Shri M— Subramaian, Age 27, 
C.G.H.S. Dispensary No.8, 
Pharmacist, Incliranagar,. 
Bangalore —78. 

53, Smt. Natchithiram, Major, 
Wife of Late Richard Rajkumar, 
Staff Nuxse, C.G.H.S, 
Dispensary No.90  Ganganahalli, 
Bangalore-560 032. 

'54. Shri H. Veeraiah, 5/0, 
Shri Homebgowada, Major s  GrouptDt, 
Official, C.G.H.S. Dispensary 1'46.90  
Ganganahalli, Bangalore —32. 

Srnt. M.Kamalarnma, W/o 
Shri Swamy Gowada, Major, Female Attendant, 
C.G.H.S. Disp. No.9, Ganganahalli, 
Bangalore— 32, 

Smt. P. Saraswathi, W/o Shri Francis, Major, 
Dresser, C.G.H.S Disp No.7 Disp.No.7, 
Sadashivanagar, Bangalore-3. 

i 

Shri Muragesh, S/o Narayanawamy, 
)j;J Age 27 years, Peon, C.G.H.S Disp.No.9, 

Ganganhalli, Bangalore-32. 

Smt. H.A. Susheela, D/o Shri H.A. 
Achappa, Major, L.D.C. C.G.H.S., 
Disp. No.7, Sadashivanagar, 
Bangalore —560. 003. 

59. Shri John Mathew,. 
Major, Pharmacist, 
Sadashivanagar, 
Bangalore— 3. 

s/o Shri S.J.Mathew,' 
C.G.H.S Disp,No.7, 

- 	.I 
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o Shri G. Keshave,garmacisto 
Shri Rao, Major,  
C.G.H.S. Dispensary No.10  
Infantry Road, Bangalore1, 

Shri G.'f.Reddy,. 
S/a Shri Changa Reddy, 
Pharmacist, C.G.H.S. 
Dispensary. No.!, Infantry Road, 
Bangalore -.1. 

Shri D. Ushadevj, D/o S.Velukutty, 
Major, L.O.C. Central Govt. Health 
Scheme, Dispensary No.7, 
Sadashivanagar, Bangalore-3, 

63. 	Shri V. Ramakrishnaiah, 
Major, Safaiwala, Central Govt. 
Health Scheme, Disp.No.5, 80 
Feet Road, Rajajinagar, 
Bangalore.560 010 Applicants 

(•Applicants 3 to 63 are applicants in 
1691 to 1751) 

(Sri H. Wasavaraju.....Advocate) 

Vs. 

1'. 	The Deputy Director, 
Central Govt. Health Scheme, 
No.21/2/2A, 9th Main, 3rd Block (Wes ), 
Jayanaaar, Bangalore560 011. Respondent 

.:(Shri M. Vasudeva Rao.....Advocatë) 

. 	This application having come up for 

hearing before this Tribunal to.day, •Hon'ble Shri 

Justice K.S. Puttaswamy, Vice-Chairman, ade the 

following : 

ORDER 

___ 	 As the questions that aris ,f or determination 

these applications made under Section 19 of the 

'I 



:.. 
Administrative Tribunals Act, 1985 ('the Act') 

are common, we propose to dispose of them by a 

common order. 

All the 63 applicants before us are 

11 

	 working either as Group...0 or Group—D employees in 

one or the other dispensary or office unit of the 

Central Government Health Scheme ('CGHS') - a 

Department of the Government of India situated 

in Bangalore City. 

For the months of May and June, 1988 

there were no deductions in the salaries paid or 

payable to the applicants. But, in their respective 

salaries paid for the month of July, 1988, there 

were deductions for period varying from 3. to 6 days 

relating to the month of May, 1988. On those 

deductions one Shri C.M. Hoogar, applicant in 

Application Io.1538 of 1988, who happens to be the 

General Secretary of the All India Central Government 

Health Scheme Employees Association, Bangalore 

('Association') represented to the Deputy Director, 

Central Government Health Scheme, Bangalore ('Director') 

- respondent urging for refund of the amounts 

deducted from the respective salaries of the 

applicants and others paid in July 1988. Very 

rightly treating the same, as individual representa— 

.tions made by the applicant and others, the Director 

has madean identical order on 18.8,1988 against 

each of the applicants and others. In these 

separate but identical applications the applicants 

have challenged the orders made against them on 



more than one ground and have sought 

direction to the respondent to ref un 

respective amounts recovered from th 

the 

. 
In a common reply, the 

respondent has justified the orderstade 

against the applicants and the recovries made 

from each of them. 

Shri H. Ba-savaraju, leaned 

counsel for the applicants, contends that the 

deductions made and the consequent oders made 

on 18.8.1988 by the Director treati 

periods referred to in the respecti 

as dies aa without affording them 

of hearing, was violative of one of 

components of the principles of natu 

viz., audi alteram p2rtem and was 11 

therefore, we should direct refund t 

the 

orders 

n opportunity 

he basic 

al justice 

?gal and 

the 

respective applicants forthwith. Insupport of 

his contention Shri Basavaraju stronly relies 

on the ruling of the Supreme Court ir STATE OF 

ISSA v. Dr. (Miss.) BINA PANI DEl J.ND OTHEFtS 

(AIR 1967 SC 1269), a Division Be* nch ruling of 

the Chandigarh Bench of this Tribunal in RAMJI 

DASS V. UMN OF INDIA AND ori-s (A1R 1986 (2) 

CAT 455) and circular instructions issued by 

overnment reiterating the very prinqiples enunciated 

the Courtss-on the point. 

6. 	Shri M. Vasudeva Rao, learned 

Additional Central Government Standirg Counsel 

appearing for the respondent, refuting the 

contention of Shri Basvaraju sought to support .the 
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recoveries and the orders made by the Director. 

7. 	In the salaries payable and paid to the 

applicants for the months of May and June, 1988, 

there were no deductions and therefore, they had 

no grievance with the same. But, in the salaries 

paid to them for the month of July, 1988 there were 

deductions relating to the month of May, 1988 for 

which reasons are stated by the Director in her 

orders made on 18-8-1988 against the applicants. 

One such order made against the applicant in Appli. 

cation No. 1538 of 1988, adopted in all other cases, 

with details concering each of them, reads thus: 

.B?12012/1/88/BNG/CGHS/5807 

Office of the Deputy Director 

Central Government Health Scheme, 
21/2/2A, 9th Main, 3rd Block West, 

Jayanagar, Bangaiore-560 011. 

Dated 18th August, 1988. 

A reference is invited to Circular instruc-
tions issued by this office vide our letter No.B-12011/ 
4/85/BNG/CGHS/2554 dated 19th April, 198 which was 
circulated amongst the staff members indicating that 
absence even for part of a day would be liable to 
forfeit their pay for the days of absence from duty 
besides rendering themselves liable for disciplinary 
action. Inspite of the Circular instructions it is 

:. seen that the officials have participated in the pen 
d0m strike on 16th, 17th, 19th, 23trd, 24th and 25th 
May, 1988 and thereby absented themselves from duty 
willfully for partof a day on several days. According 
to Government of India Instruction 3 below Rule 11 of 
C.C.S. C.C.A Rules and Rule 17(1) of FRs periods of 
absence on 16th, 17th, 19th, 23rd, 24th, 25th May, 
1988 have been treated as unauthorised and the salary 
for that day has been cut. The period of unauthorised 
absence treated as dies non would not count as service 
for purpose of Pension and Leave etc. and does not 
constitute break in service. 

Sd/ Dr, Sheela I,Sachdev, 
Deputy Director, 

C.G.H.S., Barigalore. 



The fact that before effecting recoveris for the 

periods referred to in the impugned ordrs or before 

making the impugned orders on 18...8-1988 the Director 

had not issued show cause notices to th applicants 

and had not also afforded them an oppor unity of 

oral hearing is not rightly disputed by the respondent 

and is apparent from the proceedings themselves. 

9eductions 

are effected from the salary payable,tc a civil 

servant for whatever reason that be, such deductions 

will undoubtedly result in civil consecuenCe$ to 

him. 	If so, the same cannot be done without conforming 

to the principles of natural justice, f atiast 

issuing a show cause notice affording n opportunity 

to the concerred civil servant to stat? his case, 

before deciding the matter, which is w1l settled 

in law and is concluded by the ruling :f the Supreme 

Court in Bina Pani Dei's case reiterat d by the 

Chandigarh Bench in Ramji 'Dass case on similar facts. 

8. 	

It is obvious that whenever 

What is stated by the Government of In ia in its 

O,M.No.33011/2(S)84—Estt (B) dated 2-5-1985 extracted 

at page 66 of Swamy's compilation of F ndamental 

Rules and Supplementary Rules, corrected upto 1-7-87, 

Part I - General Rules (Except T.A. Rules) is also 

/ in conformity with the same0 	On the applicatlon of 

these principles to the factsituatiors in the case, 

e cannot uphold the recoveries effeced from the 

salaries of the applicants and the cosequent ordrs 

made, against them on 18-8-1988. 	On t1is very 

conclusion, we cannot uphold the contention of 



Sri Vasudeva Rao that a remand will only be an 

exercise in futility, which also does not accord 

with facts. On this conclusion, we cannot our 

selves examine the merits which in any everthas 

to be done in the first instance, by the Director 

by conforming to the principles of natural justice. 

But, before that is done, we do not consider it 

proper to direct the refunds as strongly urged by 

Sri Basavaraju. 

9. 	Sri Basavaraju does not dispute that 

recoveries had already been made from the salaries 

of the applicants for the month of July, 1988. 

If that is so, we consider it proper not to direct 

the respondent or other authorities to refund the 

amounts recovered from the applicants till a fresh 

decision is taken on the same. We need hardly 

say that after a decision is taken and if that 

decision is in favour of all or any of the applicants, 

-----then the authorites are bound to refund the amounts 

to the concerned applicant with expedition. We 
'1/ 

/ 
\ 	ave not doubt that they will do SO. But, if 

- 

	

	ithat decision were to be againstthe applicants and 

/ /if they are aggrieved then, they are. at liberty 
\ : 	 / to approach this Tribunal with fresh applications 

on all such grounds as are available to them.., 

10. 	Sri Vasudeva Rao seeks one month's time 

to issue fresh show cause notices to the applicants. 

Sri Basavaraju also seeks time likewise for filing 

written objections or reply to the same from the 

date of receipt of such notices by the applicants. 
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We consider it proper to grant both thes1  requests. 

11. 	In the light of our above disciussion, we 

make the following orders and direction: 

We quash the orders impug 'ed in all 

these applications. 

We reserve liberty tothe respondent or 

such other officer who is competent to 

dec1e the matter, to iss e fresh show 

cause notices to :the appicaflts on or 

before 31-121988, setti4 out all such 

circumstances as are nece sary for them 

to state on the recoverie already made 

from the salaries paid to him for the 

month of .July,1988. We g ant one month's 

time to the applicants to file their 

written representations t3 such notices 

from the date of their reeipt, with 

liberty to urge all such grounds as. 

are availableto them. Tie respondent 

is thereafter directed toc6rnplete the 

proceedings with expeditiñ and in any 

event within 2 months theeafter.• 

We direct the respondent to modulate 

the refunds, if any, that become due 
) 

to the applicants, in acc •rdance with 
c 

the aforesaid orders to be made thereafter. 
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12. 	Applications are disposed of in the above 

terms. But, in the circUmstances of the cases, we 

eR4 Ct the parties to bear their own costs. 
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